NATIONAL COMPANY LAW TRIBUNAL C .
MUMBAI BENCH, MUMBAI '

T.C.P No. 13/(111A)/2011

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 24.11.2017

NAME OF THE PARTIES: M/s. Ebony Traders Pvt. Ltd.

V/s.
M/s. Blue Coast Hotels and Resort Ltd.

SECTION OF THE COMPANIES ACT: 111A of the Companies Act 1956.

S. No. NAME DESIGNATION SIGNATURE
v NEge Fmad) Jer, :

2. Lo lenasaan Dot e I

g - SANINA A Pdv - keyR-) Saa-ivxﬂ Bru

n Ohqeb 0/03
pohsoti Quoard oo DE
& oA » g o

ORDER
TCP No. 13/ 111A/NCLT/MB/MAH/2011

Counsel for both side present. At request, list this matter on 22.1.2018.

'sd/- Sdf-, -
V.NALLASENAPATHY M. K. SHRAWAT

Member (Technical) Member (Judicial)



